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cross brick batting on the National High-
way. On the same day some mmor fires
broke out in a corner of Avantipura town
as brick-bats were being exchanged bet-
ween the local residents of the town and
Awami Action Committee workers return-
ing from Anantnag. It is reported that 8
houses 4 shops, 5 kothas and 9 cow-sheds
were damaged. The cause of the fire is
being investigated.

The State Government have taken steps
to ensure that while the legitimate election
activities are allowed to be carried on in
a free and peaceful manner, there is no
intimidation and the anti-social elcments
are not allowed to vitiate the afmosphere.
Sufficient police posts have been set up in
the areas affected by violence. Otierwise,
normal life including the usual tempo of
tourist iraffic continues uninterrupted.

We are most anxious that free and fair
elections should take place in Kasamr in
an atmosphere of peace and haimony. I
seek earnestly the co-operation ¢f all poli-
tical parties in this task. At the same
time, I would like to emphasizc that at-
tempts to intimidate or to rouse commu-
nal passions or to resort to violence will
be firmly dealt with according to law. The
State Government will be given all support
and resources to maintain peace and Rmot
allow anyone to disturb the prospects of a
free and fair election.

SHRI MULKA GOVINDA REDDY
(Xarnataka) : Sir, can I seek a clarifica-
tion ?

THE VICE-CHAIRMAN (SHRI
LOKANATH MISRA) : No. Now we go
over to further discussion on the Railway
Budget.

THE BUDGET (RAILWAYS) 1977-78—
GENERAL DISCUSSION—cond.
SHRIMATI RATNABAI SREENI-
VASA RAO (Andhra Pradesh) : Mr. Vice
Chairman, Sir, the Railway Budget for the
year 1977-78 is a status quo ~udget. The
task of framing the Railway Budget for
1977-78 was rendered easy for the Rail-
way Minister by a spectacuiar improve-
ment in the finances of the 1ailways during
the last year and the great improvement
in the railways by the introduction of a
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large number of supper-fast long-distance
trains and other services. In une of his
recent speeches, the honourable Railway
Minister has been reported to have said
that the Budget would contain many conces-
sions to the Railway employees and many
But we do not find any
surprises at all.

The freight rate on goods—especially
mass consumption goods—might have been
reduced on a selective basis a3 a measure
to keep their prices under control. This
concession could have been veiy well given
as the Fifth Plan target of carrying 250
million tonnes of goods is expected to go
up to 260 million tonnes.

The reduction in platform ticket rate
from 50 paise to 30 paise was not called
for, and will have no impact on the people.
It is only a populist measure. Though,
on the face of it, it appears a concession,
how often do the people go to the railway
stations to receive or give send-offs to their
freinds or relatives ? This mezasures does
not benefit the people significantly. On
the other hand, it is a loss to the revenue
of the Railways, however small the loss
may be. In fact, this will benefit only
the affiuent sections of society as they are
the people who go to the railway stations
to give send-offs to or to receive their
friends and relatives, The poo:r peopie do
not get such send-offs or receptions, except
very rarely. If the platform ticket rate
had been reduced to 10 paise, then it
might have benefited the poorer classes
also.

Sir, T wish to draw the attention of the
honourable M:nister to the large number
of Railway accidents during the last two
months all over the country. TLate arrival
of trains has bzcome a normal feature.
Long distance trains are very often late
by 10 to 15 hows. The K. K. Express
which left Bangolore on 2o0th May was
held up at Jolanp:t Junction for more than
7 hours as there was an accident near
Katpadi where an Express train had col-
fieded head-on with two Tight engines
which were stationary on the same track.
This accident was due solely to rh~ negli-
gence of the Railway staff who failed to
alert the Express train and gave clearance
to it. Consequently, the K. K. Express
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arrived at Delhi more than 15 hours late.
To my knowledge, two or three Railway
accidents have taken placc within the last
two months near Katpad: alone. These
can be attributed solely to the growing
slackness and indiscipline among the Rail-
‘way staff.

Burglaries and thefts have also increased
on goods and passenger trains. The value
of goods stolen in Railways has shown a
steep rise during the past few years. While
the value of recovered property has shcwn
deterioration in terms of percentage, the
number of cases booked and persons ar-
rested has also shown a steep fall. The
Railway authorities have to take a serious
view of this and tighten the  security
measures.

The honourable Minister has said that
all employees who were suspended or dis-
missed during the 1974 Railway strike
have been reinstated. But what is going
to happen to those who were substituted
in their place at the time of the strike ?
Are they going to be retrenched ? If not,
how will it affect the Budget? No men-
tion is made at all in the speech of the
Railway Minister on this aspect, but the
Railway Board Chairman is reported to
have said in a press briefing that the rein-
stated cmployees would merely fill vacan-
cies existing in the normal course so Lhat
the staff expenditure would not go up.
How can thousands of employees be rein-
stated without retrenchment of staff of
creating new posts and consequent increase
in the staff expenditure,.is beyond the com-
prehension of a lay person like me.

However, I am glad that the Minister
has come out with a firm decision not to
cxtend the period of superannuated em-
ployees.

The Railway Minister proposed to open
new Railway lines in backward areas, but
no new Railway line is included in one of
the most backward areas in the country,
i.e. Rayalaseema, in Andhra Pradesh. This
area is sadly neglected. Conversion of
metre zauge to broad gauge between Kat-
padi and Tirupati, a distance of 72 kms.
only, is a long-felt need of the people of
that area, but has been turned down by
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the Railway Board as economically not
viable. But economic viability should not
be the criterion for laying new lines or
conversion of lines in backward areas. The
object should be development of those
areas. As it is, it takes about 3% to 4
hours to travel this distance by
train.
4 P.M.

Besides, the timings of the trains
are so inconvenient that people prefer to
travel by bus in this section. I am sure
if Katpadi-Tirupati line is converted into
broad-guage, a large number of people will

prefer to travel by train and it will
become economically viable. I would re-
quest the Railway Minister to examine

this matter and order survey as early as
possible and include this in the Sixth Plan.

The metre-guage is generally very neg-
lected. The unpunctuality of trajns is a
regular feature and sanitary conditions on
the trains are hopeless even in First Class.

Sir, some trains have been mentioned
as having been extended. 1 find in the list
that Katpadi-Pakala passenser train has
been extended to Renigunta. In fact, the
trains which were previously running from
Katpadi to Renigunta now terminate at
Tirupati, only 10 km. short of Aenigunifa.
One day suddenly the Railway authoriies
took a decision to terminate all mater-guage
trains at Tirupati. The reason for dis-
continuing the running of trains to Reni-
gunta which is an important junction and
is on the main broad-guage line connect-
ing Madras and Bombay and New Delhi-
Bangalore and Trivandrum by the newly
introduced K. K. Express, is not known.
Passengers getting down at Ranigunta by
these trains and wish to proceeds towards
Katpadi, have to take a bus to Tirupati
a distance of 10 km. and board the train
there, There is a shuttle which operates
from Renigunta to Tirupati on the broad-
guage line, but it operates according to
the whims and fancies of the Railway staff
at Renigunta and does not seem to have
any schedule timing. If it has schedule
timing, it never runs on schedule. The
same hardship is felt by passengers who
get down at Tirupati travelling from Kat-
padi-Pakala side and wish to proceed fur-
ther towards Renigunta and onwards.
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Conversion of Kapati-Tirupati Metre-
guage into broad-guage will remove the
hardship of the travelling public in this

section and it will also become economi-
cally viable.

Further, introduction of a new express
train in that area has come to mean for
us who live in that area cancellation of
at least two passenger trains on revision
of the time-table so that it does not suit
the travelling public.

Sir, I wish to draw the attention of the
Minister to the first class complimentary
card passes that are issued by the Rail-
way Board to some organisations and in-
dividuals. These do not carry photo-
graphs of the persons who can use them
nor are the reservations confiimed in the
pass or anywhere else. These passes could
be misused if the persons to whom they
have been issued lose them. Therefore,
these passes should carry some sort of
identity of the person who can use them
and make them foolproof.

Sir, I have to repeat what my honour-
able colleague, Smt. Leela Menon has said

about catering service in long di'stance
trains. Much desires to be done in the

matter of catering service in the long-
distance trains. Lunch and dinner are
served in hindalium trays which are dis-
coloured and dirty. These should be re-
placed by stainless steel trays. The bearers
are usually in dirty uniforms carrying with
them dirty napkins. This is éspecially so
on the G.T. Express. Naturally, most pas-
sengers are revolted by the food served in
such an unpalatable way and prefer to
carry their own food.

Another point T would like to emphasise
is that most of thé bearers are hired onr
commission basié. Their income per month
is hardly sufficient to maintain themselves
on subsistence allowance, let alone their
families. They are a class of miserably
under-employed persons.  The Railway
Board should employ the bearers on a per-
manent basis and assure them the minimum
wages on par with the class IV employees'.
Besides, they should be given winter uni-
forms also. The bearers attached to the
GT. Express, the Tamil Nadu Express, the
K. K. Fxpress and the Andhra Express are
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on the traim continuously for about 4 or
5 days of which at least two to three
nights have to be spent in the northern
region where they are exposed to bitter
cold in the winter season. The least the
Railways can do is to provide them with
winter uniforms.

Though it may appear a very minor
point. I would like to suggest in the in-
terest of better sanitary conditions on trains
that the western style of toilet should be
done away with on all trains in all classes,
except perhaps in air-conditioned first class,
because I find that passengers are averse to
using these and these are, without except-
tion, always very dirty, badly maintained
and highly insanitary. The Railways should
think of replacing even the existing western:
style toilets by Indian style toilets which
are easier to keep clean. This will in fact
mean addition of one more toilet in the
coaches.

I am glad that the Ra¥way Minister is
thinking of construction o new second-
class coaches providing mare amenities to
the second-class travellers and I welcome
the proposal of giving priority to the re-
quirements of the poorer masses by intro-
ducing long distance class-less janata trains
in the near future. This should be accom-
plished as early as possible.

The proposal to restructurs thé Railway
Board and abolish superfluous committees.
is to bée welcomed.

On the whole, the Railway Budget for
thé year 1977-78 is disappointing in that
much expectation of pleasant surprises and'
concessions was created, but we find that
it is only a review of the Railway finances-
and continuation of works and projects
that were already under way or approved
by the previous Government. I hopé that

at least these works will be completéd on
schedule.

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR (Maharashtra) : Mr. Vice-
Chairman, Sir, there is hardly anything in
the present Railway Budget which dcser-
ves special congratulations. I can only
thank the Minister for the only redeeming
feamre of not increasing the fares, like last
year.
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SHRI KHURSHED ALAM KHAN
(Delhi) : No fares were increased last year.

SHRIMATI SUSHILA SHANKAR
ADIVAREKAR : T said, like last year. The
Railways have already emerged out of the
tunnel—which they have proved during the
Emergency with their spectacular record
of high efficiency and performance of work
in practically all spheres of Railway work-
ing. Not a single man-day was lost; there
was an increase of passenger traffic, pro-
gress in the manufacturing of indigenous
articles, reduction of ticket less travellers
and pilferages and many other similar
things which we can count in almost all
spheres. But the only fear is, how long
the Railways will be able to sustain this
tempo of work ? If this tempo is slacken-
ed even to some extent, I am afraid, Sir,
that when the year 1977-78 ends, we Wwill
have a completely different picture. So,
Sir, I would like to add a word of caution
to the hon. Railway Minister that not only
has he to maintain this, but he has 1o
make all efforts to improve it at all levels.
All these noticeable improvements in the
Railway operations since 1975-76 are now
further to be consolidated and therein will
lie the test of the Railway Minister and the
Railway Board.

Sir, I would like to draw the attention
of the hon. Railway Minister to some
suggestions for his consideration. In spite
of heavy investments in dieselisation, in
track improvement, in signalling and many
other items, the wagon turn-round is still
very low. One major bottle-neck lies in
the Railways.taking through fast trains by-
passing congested interchanges and impor-
tant junction yards. It is absolutely neces-
sary that the Railway Ministry gives ade-
quate emphasis on improving these yards.
One more thing that can help is construc-
tion of more fly-over routes. To cite an
example, the North-South cross-country
superfast trains should be able to move
smoothly by passing the congested yards
of Nagpur and Balharshah. Further, Sir,
1 would like to know from the hon. Minis-
ter about the progress of construction of a
direct link between Itarsi and Wardha. In
this connection, I would like to urge upon
the hon. Minister that there is a strong
feeling for opening the North-South metre-
gauge link to facilitate through super-fast
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passenger and goods traffic. And here I
would like to say a word about the metre-
gauge. As long as we have this metre-
gauge system and as long as we have not
entered the phase of having an  entire
broad-gauge system as desired by one of
our colleagues on the other side, we have
to utilise ithese metre-gauge routes and
we have to minimise the loss, and not neg-
lect these routes at all. The needs of the
users of these routes should also be borae
in mind. So I suggest that mtroducing a
direct fast train between Delhi and Ban-
galore on the metre gauge will not only
help the passengers of that route but will
also open up many backward areas which
have some growth potentialities. This will
also reduce the pressure on the Grant
Trunk route.

Sir, it seems from the Budget that the
outlay on signalling and telecommunica-
tions has been reduced. This is not a happy
or an encouraging thing. We all know
that improved signalling can give improv-
ed line capacity, sometimes even better
than doubling it. Even Prof. Galbraith,
while working at the Indian Statistical Ins-
titute, has drawn the attention of the Indian
Railways somewhere in mid-fifties to the
great possibilities of centralised track con-
trol. But it seems that not enough atten-
tion has been paid because we see the pro-
gress in this area is very poor. Instead we
have seen that the Railway Board has
undertaken track doubling and track trebl-
ing without proper adequate planning and
some where even the post doubling to track
could not attract increased traffic and 80
we cannot justify such huge outlay for
track doubling. It is indeed unfortunate
that civil and mechanical engineers while
planning for railways are ignoring inter-
disciplinary and multi-disciplinary approach
to this problem. Sir, T appeal to the hono-
urable Minister to look into. the problem
thoroughly and find out the possibility ot
improved capacity through modern signal-
ling which is neglected to a certain extent.
I do not know how many exactly, but the
railways have a large number of computers
—might be 14 or 15—and the railways
should make much more intelligent and
better use of these expensive processing

equipments. And in doing that, I would
like to draw the attention of the honour-

able Minister to the recommendations
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made by the Indian Institute of Manage-
ment, Ahmedabad, regarding creating a
Centralised Data Bank centre in the Indian
Railways. Sir, earlier in my speech I point-
ed out deterioration in wagon turn-around
in spite of better tracks and locomotives.
The Railway Convention Committee has
not only suggested but emphasized the
point for more research on the payload ot
wagons. This research and design work
should not be left only to the RDSO but,
if necessary, we should seek foreign ex-
pertise also, This does not mean that our
RDSO is not efficient, but there is always
room for improvement.

Another suggestion 1
make to the Railway

would like to
Minister is this.

There are three production units of the
Railways — Chittaranjan Locomotive
Works, Diesel Locomotive Works and

Integral Coach Factory. They are under
the control of the Railway Board which
sees to their day-to-day working also. I

personally think that these units should be ‘

made autonomous public undertakings.
Even all the three could be com-
bined into one undertaking. If

not, at least the two locomotive works
should be brought under one company and
you can even think of inviting BHEL
which is manufacturing electrical traction
equipment to participate in the equity. 1
feel that for some reason or the other the
Railway Board has a much conservative
and short-term outlook and approach for
the entire planning of the railways result-
ing in the same unimaginative way of
- working which has been the legacy ot
.many years and Imperial days. These pro-
duction units should be more vibrant and
should have more utility value. They
should diversify their products for non-
railway purchasers and earn more revenue
and reputation. 1 think the honourable
Minister should appoint an export team (O
go in detail about the possibility of mak-
ing these units autonomous public under-
takings and not only keep them as depart-
mental units.

Sir, in this world of today where science
and technology is reaching different heights,
it is very necessary that we should also
to some extent depart from our working
methods. So I would make my humble
suggestion to the honourable Minister who
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is also a professor who could understand
and appreciate it more, that the time has
come that we should induct brilliant eng-
ineers and technocrats in higher echelons
i of the various railway services directly in
intermediate and higher stages. Sir, let it
not be misunderstood that I refer to any
person individually. I only say it in the lar-
ger interest, thatthe person who occupy
interest, that the persons who occupy these
high technical positions started their careers
years back with or without much theore-
tical knowledge, and so to a large extent
they failed to keep themselves abreast of
the up-to-date and latest developments un-
less they had an opportunity that such lat-
est knowledge was canvassed to them by
the salesmen of foreign companies.

To have an up-to-date team of scientists
and technocrats the RDSO at least should
have the latest and up-to-date  consultancy
available with them. They should send—
the Railway Ministry should make all faci-
lities available to them for this purpose—
senior railway administraters and technici-
ans for refresher and orientation courses
in higher institutes of technology and man-
agement. I am not going to repeat the
demand of West Coast Railway as I am
sure it is very much in the mind of the
hon. Minister. Nor am I going to repeat
my demand about the underground raliway
for Bombay. I would mention one point
and draw the attention of the hon. Rail-
way minister to a most humanitarian prob-
lem of our Bombay city. There is a lot
of land vesting in the Railway Ministry.
On this land there are a number of slum
dwellers’ hutments. The negotiation for the
removal and resettlement of these slum
dwellers is an acute problem and has been
hanging fire for many years. By the time
the Central Government and the State
Government take a decision and make
their mind about the land, about the mode
of payment etc. the situation will become
really worse. According to the Collector of
Bombay there are more than 13,000 hut-
ments on this land with an approximate
population of nearly a lakh of people.
Practically all these slums do not have lat-
| rine facilities. The Bombay municipality
' and the slum dwellers themselves are pre-
! pared to construct latrines provided the
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permission is granted by the Railway Min-
istry. Will it be too much to expect from
the hon. Minister, known for his humani-
tarian values, to grant this permission im-
mediately even for a temporary period till
the issue is settled so that in this monsoon
the hutment dwellers can have latrines—a
basic amenity to which they are entitled ?
I hope this appeal of mine will not go
unheeded. I am sure the hon. Minister will
lose no time in granting this permission.

SHRIMATI SUMITRA G. KULKARN]
(Gujarat) : Sir, I am surprised that my
hon. friend Mrs. Adivarekar did not find
any point commendable in this railway
budget which is under discussion and could
not think of congratulating the hon. Min-
ister. Sir, for the last three or four years,
if I am not mistaken—TI say this after exer-
cising my memory—she has been repeated-
ly requesting that the Konkan area shouid
be opened up because it is backward and
it requires a railway line urgently so as to
exploit its mineral wealth. I would like to
say for her information that paragraph 9
of the hon. Minister’s speech emphatically
speaks of opening up and development ot
backward areas of Konkan as well as Bas-
tar, Tripura and Bhavnagar-Tarapore. This
alone should have been sufficient for her
to congratulate the hon. Minister because
she is getting in her area a railway line.

While speaking on this budget, I would
like to congratulate the hon. Minister for
opening out these backward areas which
have been crying for the railways for the
last 20 t0 30 years. Nobody has so far
thought of providing a railway line 1=
this region which is rich in minerais. Now
I feel that prosperity will be taken to these
areas as well as the counfry will benéfit
by the easy transportation between these
backward regions and the rést of the
country.

Another point which commends to me
is this. This is very important. Something
should be done to reduce the multiplicity
of the gauges. We have got the metre
gauge, narrow gauge and broad gauge.
The hon. Minister has thought of convert-
ing these metre and narrow gauges
broad gauge. I would only like to submit
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{ that this process should be expedited and
taken up on a top priority basis. Unless
this is done industries will not be started
and the area will not be developed. I am
grateful that the hon. Minister has taken
up Delhi-Ahmedabad line for conversion
on a top priority basis. I have got a small
suggestion in this connection, This Delhi-
Ahmedabad line is a long track of 750
kms. Till this conversion work is taken up,
we may consider utilising the Western Rail-
way’s broad gauge right upto Dohad. And
from Dohad a small sector with broad
gauge can be opened up, so that Delhi can
be connected with Ahmedabad, and T am
sure that passenger facilities will also be
increased on this route. It is not at all an
ex:ensive suggestion. This is apothc: small

suggestion that I have to make in the
matter of conversion,
There is another thing which is very

much  commendable. It is the classless
trains or Janata trains which the hon. Min-
ister has proposed for the new trains which
are likely to come. My question is, why is
it specific only for the new trains which
will be introduced ? T personally think that
this facility can be easily introduced even
on the existing trains in a phased manner.
It can be done without incurring any extra
expenditure and also without adversely
affecting the comforts or the converience
of the passengers. I would like to submt
that as early as possible we should start
streamlining these trains and have only
one class of trains all over India. This
is the view which T have been expressing for
last so many years dnd I would like (o
répeat this that Janata trains should be
introduced very easily and rapidly by the
Janata Government.

Another point which the hon. Minister
has made is about the re-structuring of the
Railway Board. It has been overdue and
I welcome the suggestion, However, 1
would like to ask, with what objective you
[ want to restructure the Railway Board ?

If it is only for the sake of restructuring
{ it, then I do not think it will achieve any
( particular objective. We have to have the
f
|

goals fixed and stipulated, otherwise it
will be a futile exercise.

Sir, for the first time the Janata Govern-
“ment has come at the Centre. For the last
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thirty years the Congress Government was
there and they had their own pattern ot
administration. Now, if the new Govern-
ment wants to have a separate path, it 18
nceessary that they should spell out exactly
what is wanted on the Railways in the neat
six years. It is not enough that we have a
ptogramme from year to year. It is essential
that six years” consolidated programme
should be drawn up.

Today, Sir, whenever we think of nwi-
way reservations, the only thing that
comes to our mind is rush for the tickets.
fong winding queves, delays, uncertainty,
undependability, etc. All these things arc
the specialities of the Tndian Railways. Sir,
if only these can be eliminated, then we
would have achieved a lot. 1t is time that
the Railways should indicate to what
extent the people of this country can de-
pend on their services. The Indian Railways
are known for their undependability. 1
would like to submit that some effort
should be made to make them dependa-
ble. I know and 1 fully realise that with-
in a day no programmes can be implemen-
ted, no improvements can be achieved and
¢ven in one year nothing much can  be
done. But certainly, Sir, six yeais period
is quite reasonable and a lot can be
achieved in this period.

Sir, unfortunately, in this entire budget
there is no mention about punctuality, Sir,
punctuality is the most essential pat of the
railway services, and at least now it should
be ensured that hundred per cent punctu-
atity should be offered to passengers—for
passenger services as well as for freight
transportation. If this is not promised,
then 1 would say that always the passen-
gets will be in difficulty. They have been
suffering from this for a number of years
in the past. Therefore, I would like to sub-
mit to the hon. Minister that before anything
clse is tahen up some special guidelines
should be put up. These aic some of the
goals that occur to me.

So I would like to recommend for your
consideration : first, there should be hund-
red per cent punctuality; secomd, there
should be adequate accommodation avail-
able on the railways both for passengers
as well as for freight; third, there should
be realiability that what is despatched on
the railways 1eaches its destination; fourth.
9_345RS8/(77
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there should be comforts for the passen-
gers travelling on the Indian Railways and
safety of passcogers as well as of goods
should be ensured.

Thefts should be reduced and  economy
should be introduced in the cost of services
offered by the railways. Efficiency of rail-
way services should be increased. Lastly,
there should be greater frequency of the
tiains available in the various parts of the
country. If these goals are acceptable, then
the Minister has to place these goals be-
fore the Railway Board officers and ensurc
that they are achieved within this period
of six years. 1 am not talking in terms of
one year. 1 am aware that not much can
be achieved in one year. But certainly
six years’ period should be taken up to-
gether for achieving these goals. I do not
think that these goals are very difficult
goals which the Indian Railways cannot
achieve. We want to depart from the old
style and the established pattern. We want
to have innovations also. We want Rail-
ways to offer efficient services consistent
with the needs of the community. If the
Janata Party’s programme has to succeed
and make out a mark for itself, a distinct
pattern has to be established. It is my sug-
gestion that the Railways should under-
take a radical programme of modernisation
of railways. Then only we can achieve
something in terms of greater facilities and
achieve these six or seven goals, Once
these goals are set up, then the structuring
can be thought out, Restrycturng of the
Railway Board can also be considered 1n
that conteaxt. Then we can think of as to
how to implement it, whetefrom to get
resources, how much resources are avau-
able, etc. This should be the method ot
planmng, First we fix up the goals. Then
comes structuring and implementation.
Then comes the question of resources, 1
regret to submit that not only in  this
budget, but in all the previous budgets
that I have had occasion to speak on, |
have noticed that the Government has a
habit of planning only from financial point
of view. One year's planning is done on
the basis of whatever meagre 1csources
are available, This is, in my opinion, not
a correct way of planning. We want to
assure excellent services for our country-
men. We want to plan for plenty. If we
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want to plan for plenty, we certainly can-
not restrict planning according to resour-

ces. We have to think and plan out
what exactly are our requirements. Once
‘these requirements are established, then
certainfy resources can be thought of. Then

we can think how to produce those In-
ancial resources. As against this, 1 am
afraid we have been planning perpetualiy
on the basis of scarcity and thereby per-
pectuating nothing but scarcity. The bud-
gets can be scen year after year. It i
only perpetuating scarcity and not provid-
ing for plenty. It should be done, Though
we may not be in a position to aford it
today, certainly at the end of six years
we will be able to aford it. We have 0
prepare and plan for that. Finance should
not be a constraint. This is the basic diffi-
culty with out planning, whether it 1
general planning for the country o1 plan-
ning for the rarlways, It is my submission
that the hon. Minister should set up the
task before the Railway Board officers tell-
ing them that these are the goals to be
achieved. He can come before this House
with a consolidated progrimme of  six
years. I am sure 1f he comes with the
consohidated programme, this House as
well us the other House will help the hon.
Minister 1n raising resources and support-
g him to the hilt. This 15 my sugges-
tion. Time and again it 15 made out that
there is lack of money. | do pot agree
with this theory that we are short of fin-
ances. We will always 1emain short ot
tinances. It is the ability of the Govern-
ment to raise resources. Simply because
there may not be sufficient resources 1n
the Reserve Bank today, it does not mean
that we cannot have projects which  will
cost much more, My submission is  that
money can never be a constraint for @
vital Government activity hke the railway
transportation. If the Raliways have a
richt approach and know what they want
o offer to our countrymen, then certainly
the World Bank can come forwaid with
their loans. World Bank loans arc the
softest loans in the world with only 2 per
cent interest. As transportation in the back-
ward 1egions is a top priority of the
World Bank, they can be approached with
this request.
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SHRI KHURSHED ALAM KHAN:
Sir, it is a very interesting experience to
address an empty House, and, unfortu-
nately, the hon. Minister is also not here.
Of course, hon. Shri Advani is here but T
do not think he would care to note down
the points that we make.

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI LAIL. K.
ADVANTI) : Of course, I will do.

SHRI KHURSHED AIL.AM KHAN :
Before I say anything about the Budget of
this year, I would like to remind this
empty House about the performance of the
last two years of the Railways because
these two years have been tremendously
very outstanding vears and a memorable
landmark in the chequered history of our

Railways which is our greatest national
enterprise employing about 17 lakhs of
people.

Sir, no doubt, the Railway Minister has
spared the nation this time of any increase
in fares and freight, but I must remind the
House, this empty House T should say, that
the fares were also not increased last time
and there was a very marginal increase in
freight adjustment. Of course, the little
mercy which the hon. Minister has shown
is about the platform ticket, the cost of
which has been reduced to 30 paise from
50 paise.

In the speech of the hon. Minister, T find
that the surplus for 1977-78 is expected to
be of the order of Rs. 32.50 crores. Well,
this has almost been reduced to about 50
per cent of the last year’s surplus although
the Minister himself has admitted that
there has been a tremendous increase in the
freight and he expects an increase of about
6 per cent in the passenger traffic.
(SHRT

[THE  VICE-CHAIRMAN V. B.

RAJU) in the Chair.]

In spite of this increase in the passenger
traffic and the freight, why should there be
so much less net surplus at the end of the
yvear under review ? No doubt, I agree,
that the Railways have to bear a lot of
social burden and the authorities concerned
must compensate Railways for this social
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burden as Railways are not expected to
carry on this sort of social work or social
service, because Railways are supposed 1o
be a commercial organisation and they
must run on commercial basis. Sir, T quite
appreciate the hon. Minister’s optimism in
this regard that the Railways are doing very
well and the Railways’ finances are also im-
proving but if we take into consideration
the indebtedness of the Railways which is
of the order of Rs. 440 crores, it seems that
the finances of the Railways are in a very
bad shape and unless some remedial
measures and some radical measures are
taken, the present financial situation will
continue and it will not be possible to im-
prove the financial condition of the Rail-
ways. It is just possible that at the end of
the current financial year, we may find that
the expected surplus is completely eroded
by the additional expenditure.

Regarding the speech of the hon. Rail-
way Minister, I would like to say that there
is very little originality in his speech. Of
course, I must appreciate his drafting which
has been done very carefully so that it may
give an impression that whatever it con-
tains, almost everything of it is original and
a new idea. For instance, about the con-
struction of 25 railway lines in hand, I
would like to point out that they were
taken up in hand not during these last two
months. They were taken up much earlier
and T am not very sure whether the same
hon. Railway Minister will be there when
they will be completed. Well, T will be
happy if he is there when these lines will
be completed. But credit for initiating this
action for these lines must go to the pre-
vious Government and to the previous Rail-
way Minister.  Similarly, the hon. Minis-
ter has stated that additional long-distance
trains to be introduced will be all class-less
Janata trains. May I know if it is an origi-
nal idea of this Government or of this
Minister, because a large number of Janata
trains are already in operation and this idea
is also not an original idea because we were
running these trains and now it will be only
additional trains if they are going to be
introduced. If honourable Shri Advani will
kindly make a note of it, I would like to
point out that all these Janata trains have
been given different names. I would very
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much like that one of the Janata trains
running from Delhi to Ajmer should be
given the name of Garib Nawaz becausc
Garib Nawaz really means the train for
janata and Garib Nawaz is the shrine of
our saint at Aimer. I hope this much of
concession will be given for the sake of
our famous saint of Ajmer.

As regards the improvement of amenities
for second class passengers, T must say that
it is a continuous process. Tt has bcen in
process for a long time and this is also
not a very original idea. This is not a new
idea. We would like to know what the
new Minister and the new Government are
going to do in continuation of what has
been done in the past and what we have
done in, the past.

Regarding the recommendations of the
Administrative Reforms Commission, a very
vague statement has been made in the
speech of the hon. Minister. It is not
correct that the previous Government did
not do anything about it because the pro-
cess of decentralisation of administration
started earlier and it is one of the recom-
mendations of the Administrative Reforms
Commission. What further he is going tc
do, he has not indicated. He has not taken
us into confidence, he has not told us as to
what he is going to do. although we very
much expected to know and desired to know
about what he was going to do in this res-
pect.

I would certainly like to know what re-
organisation of the Railway Boaid is con-
templated by the hon. Minister about which
he has mentioned in his speech. Im faii-
ness to the Railway Board it must be said
that most of the criticism is unjustificd
sometimes. Let the Minister use his know-
ledge and experience to do some purpose-
ful reorganisation rather than only take the
plea of inaction by the previous Govern-
ment. The previous Covernment had defi-
nately taken these rc:cmmendation: in -
consideration and implemented some ot
them gradually. To the best of my know-
ledge the study has recommended no chan e
in the present structure of the Railw.y
Board and has suggested that it should
continue to combine both the executive and
secretarial functions, but «the Chairman
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should be relieved of the responsibility of
specific departments which have been under
his charge and he should devote more time
for higher problems, like planning, co-ordi-
nation, etc. T suppose, it is a very good
suggestion because the Chairman should
not be involved in day-to-day administra-
tive matters; he should take more interest
in long-term planning.

T would also like to know from the
Minister—as he has not spelt out—what re-
commendations have broadly been accepted
by him. As I said earlier, decentralisation
process, being one of the recommendations,
has already been started, Now what clse
is he going to do ? He should tell us in his
reply when he is replying to the debate.

Regarding  amendment to the Indian
Railways Act, 1890, here T would again
say that nothing original has been done by
this Ministry because this suggestion was
made by me more than a year ago, and
the then Minister for Rajlways, Shri Kamla-
pati Tripathi, had promised that the
Indian Railways Act, 1890, would be com-
pletely eroded by the extra expenditure
under consideration and the Act will be
revised and made up to date and it will
be introduced in both the Houses as early
as possible.

About the Budget for the year under re-
view, I must say that there is nothing
unique about it. A surplus of Rs, 32.50
crores is doubtful at the end of the year
because it might be ecaten away or com-
pletely eroded by the extra expenditure
that might be incurred during the course of
the year. But here I would like to men-
tion one particular thing that in incurring
expenditure no savings are likely to be
achicved. Nothing has been  mentioned
by the Minster in his speech about this.

The Janata Government had stated that
they are going to effect 10 per cent sav-
ing in the expenditure. If this 10 per cent
saving is going to be effected on all the
expenditure, why should the Railway be
exempted from it? Why should not the
Railways be covered by this principle?

The present railway admunistration has
inherited a very healthy trend in the growth
rate of passenger and goods traffic, ex-
tensive leakage has stopped, ticketless tra-
vel, unauthorised pulling of chains and

£
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travelling with unbooked luggage has been
minimised. In short, the Railways have
made history in a series of record-breaking
performances during the last two years.
Let us hope that you would continue to
keep up these records and also make im-
provements.

I must say—and I suppose the other hon.
Members have also stated—that there is
great scope for rationalisation of railway
staff to curtail expenditure on the staff.
The staff expenditure is more than 65 per
cent of the total operating costs and is one
of the major eclements in the operating
costs. Therefore. this needs special con-
sideration.

Sir, T would like to know from the hon.
Railway Minister what is the percentage
of rest and leave reserve allowed for the
ranning staff and for the other staff, be-
canse this is an important matter. If you
could reduce the percentage of the rest
and leave staff, surely you will effect sav-
ing in expenditure. Besides, this saving
could also be effected if the running staff
particularly is given some incentive for
punctuality in attendance so that they take
less leave, they absent themselves less and
you need a lesser percentage of the rest
and leave reserve staff.

I am glad to note that the hon. Minister
has stated that steps are being taken to
streamline and simplify the machinery to
settle the claims on railways. But what
about prevention of theft and pilferage ot
goods in transit ? What is the amount which
is paid annually as compensation for theft
and loss of goods in transit, or in the cus-
tody of the railways? This is a very per-
tinent question in relation to the expendi-
ture that is incurred on the Railway Pro-
tection Force. On the one hand we are
incurring huge expenditure on the Rail-
way Protection Force, and on the other,
we are paying large amounts as compensa-
tion to the consignors and consignecs for
the goods lost or damaged in transit.

We quite appreciate the efforts that were
mentioned by the hon. Minister in the
direction of participation of labour in the
management. But 1 must caution the hon.
Minister here that this will be a self-defeat-
ing exercise if any one particular union
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or federation is encouraged in preferenc
to the others. I would also like to knov
if it is a fact that the All India Railway
men's Federation has been given thre
rooms in the Rail Bhavan, while the Natio
nal Federation has not been provided amy
such facility. If this is true, why is this
discrimination there? If this discriminatior
is there, this must be removed forthwith

Participation of labour in management
is a universally accepted fact. But here
I would like to mention particularly that
this should not interfere with the legiti-
mate functions of the management regard-
ing postings, transfers, recruitment because
that has nothing to do with the participa-
tion of labour in the management,

Another question that T would like to
know is. what are the plans and what is
the thinking about the rapid transit system
that is to be provided for the metropolitan
cities of Calcutta, Bombay, Delhi and
Madras and what has been done so far? I
was fortunately associated with the team
which made studies for five years and sub-
mitted comprehensive reports for provid-
ing the rapid transit system for these
metropolitan cities. (Time bell rings.)
Sir, I have some important matters to
raise; so please allow me a few minutes.

The subject of metropolitan transport is
very important and unless this is given due
consideration at this stage, it will not be
possible later on to provide any sort of
rapid transit  system—under-ground or
over-head—and  without the help of an
under- ground or overhead rapid transit
system, it will not be possible for us to
meet the requirements of the metropolitan
cities in foture. Now, another jm-
portant  question is : What is being
done about the transport system for the
national capital region? The entire scheme
of the National capital region will be de-
feated and it will not serve its real purpose
if a proper railway transport system is
not provided in the national capital re-
gion. Tt is not only the question of
Delhi. The national capital region com-
prises of so many towns around Delhi,
which are called satellite towns, and un-
less there is a proper and quick transport
oystem between the capital city and the
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materialise.

Now we have three types of traction in
our railways—diesel traction, the conven-
tional locomotive traction and electric
tranction. T would like to know whether
any studies have been made as to which
is the cheaper type, which is the best type
and which is the type that is going to be
more useful for us in future. Now with
the difficulty about crude, we are finding
that diesel traction is very expensive. I
would like to know whether we are going
to continue with it or change over to the
old, conventional loco truction or going
to stress more on electric traction.

Whether you admit it or not—unfortu-
nately there is nobody to hear—there is
a slide-back in the operational efficiency
of the railways and unless immediate steps
are taken I am afraid we might go back
to the same state that we were in two
years ago and it will take another five
years before we will be able to do some-
thing about it.

Inventory control is another very impor-
tant matter. In an inventory, crores of
rupees are invested and 1 would like to
know what has been donc to reduce the
cost on inventories and what is being done
to get rid of obsolete and dead stock which
is on the inventories of the railways and
our production centres. Nothing has been
mentioned by the hon. Minister in his
speech on such an important matter. He
should have said something and I hope in
his reply he would be able to tell us what
steps are being taken in this regard.

Now, cleanliness and catering is another
big problem. The standard of cleanliness
and catering has further deteriorated du-
ring the last few years. I recently had
the misfortune of travelling by the Taj
Express which is our show-piece, and 1
tell you that the Kitchen of this Express
was most dirty, the dining car was most
dirty and the dinner which was served to
me, costing Rs. 16/-, was hardly worth
Rs. 4/-. Besides, it was an experience for
me to find beggars begging in the Taj Ex-
press at the New Delhi railway station.
This is the situation to which we have come
now.
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Now the Minister has stated that he has
abolished all the committees which were
advisory. Well, he has done it in his wis-
dom but T suppose some of the committees
were doing very useful work and they
were a sort of eyes and ears of the Rail-
way Minister and helpful to the travelling
public and the railway administration. 1
suppose the Railway Minister should re-
consider the whole question, see which of
these committees were doing useful work
and restore such committees.

Another matter about which we feel
quite concerned is that the high-rated
traffic is gradually being diverted to road
transport. Unless there is co-ordination
between rail and road, high-rated traffic
will not increase and the railways will con-
tinue to lose this traffic, particularly now
because about Rs. S0 crores of the rail-
ways are invested in Road tramsport. 1
suppose the railways have not invested
this money in road tranport for wasteful
competition.

1 would also like to know whether it
is a fact that about 16,000 employees of
the railways were involved in dismissal,
discharge and various kinds of punishment
as a result of their participation in the
last strike and also whether it is a fact that
out of these 16,000, except 500 all were
taken in service and, if so, if at all any
credit is to be taken, it is to be taken by
the previous hon. Minister that out of
16,000 only 500 people were left to be
taken back in service.

5 PM.

Sir, T am just finishing. Last time [
mentioned about the recruitment of mino-
rities in the Railways. 1 was sorry to re-
ceive a letter from the honourable Minister
drawing my attention to the fact that there
is no such provision in the Constitution, I
know the Constitutional provision. If the
Constitutional provisions were there, I
would not have gone to thé Railway Minis-
ter with a request but would have demand-
ed it and got it. Here, I would like 10 men-
tion that, in his spech, the ex-Railway
Minister, Shri Kamlapati Tripathi, had de-
finitely mentioned that the minorities will
get their due share in employment in the
Railways in future,

i



241

v

Calling Attention 1e

Also, the Railway accidents have in-
creased and the worst type of accident
happened in Assam recently, which, it has
been stated, was an act of God. I do not
think it was an act of God. It was purely
due to the negligence of the Railway staff.
When the inquiring report is there before
the Railway authorities, they will know it.

Crimes in the Railways are a comimon
feature. When shall we be able to give
protection to our passengers and a sense of
security to them when they are travelling ?

THE VICE-CHAIRMAN (SHRI V. B.
RAJU): You may say your last word.

SHRI KHURSHED ALAM KHAN:
Now I would like to say something about
the maintenance of locomotives of various
types. We have laid down certain scales
of fuel consumption of different types of
locomotives. Now, if the engines are in
absolutely A-I service condition, they will
consume fuel according to the scales laid
down. I would like to know whal exces-
sive expenditure is being incurred on fuel
consumption because of improper mainten-
ance of locomotives—whether they are con-
ventional locomotives or diesel locomotives,
they are consuming more fuel than as per
the scales laid down. -

The previous Railway Ministry had set
up two subsidiary commercial undertak-
ings. One was the Indian Railways Con-
struction Company and the other was the
Railway Technical Services Company. I
would like to know about the performance
of these two Companies, what they have
done, how much foreign exchange they
have earned, and whether they have been
able to get some contracts outside—Dbe-
cause our mneighbouring countries like
Afghanistan and Iran are going in, in a
big way for the Railway network, and 1
am sure that if we can make some efforts,

we can get a lot of orders from

these
countries.

The last point T would like to make is
that during the last regime a demand had
been made to break the monopoly of the
catering contractors and the book stall-hol-
ders in the Railways. T am afraid, nothing
has been done so far. Unless something
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is done about it, the people are going to
suffer and the monopoly of the book stall-
holders and catering will continue.

Sir, I hope that these points will be
passed on to the Railway Minister and he
would look into them so that when he
would be giving the reply tomorrow, he
would also be replying to these points.

Thank you. .

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : We may have to sit for some
time more, even though it is past 5 p.M.
now, and I hope the House would not mind
it. So Mr. Koya may speak.

SHRI B. V. ABDULLA KOYA (Kecrala):
Sir, T would take only 7 minutes.

Mr. Vice-Chaiiman, Sir, let me at the
very outset congratulate the Railway Minis-
ter for presenting a surplus Budget without
having to increase the rates of passengers
or goods. It is indeed a good thing to have
reduced the platform ticket charges by 20
paise, even though the relief is very negligi-
ble. However, when we look deeper into
the Budget we cannot have much satisfac-
tion. The long demand for new railway
lines, especially in the Southern region,
where the Railways have been indifferent,
has not been met even in this Budget. As
for the Alleppy-Ernakulam line and the
Guruvayur-Kuttipuram line or for the elec-
trification of the Ernakulam-Trivandrum
line, no concrete proposal has been made
in spite of the welcome offer from the
State Government to supply electricity at
cheaper rate and land free-of-cost. I would.
therefore, request the Minister to look
into these. Corruption prevailing in the
Railway Department has not been eradica
ted. Very often we find that perishable
articles like fruits and vegetables are no
accepted for loading unless ard until some
mamul morey is given to some of the
Railway employees concerned. Tickets a
the metropolitan cities like Bombay, Delhi
Calcutta and Madras are not easily obta
inable for days together unless you pa
some bakhishish to the Railway servants
I am just asking the Ministear when wil
he be able to eradicate these social evil
and malpractices and save the traveller
from the agonies. The bad tendency o
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running trains late has come up again.
Unless you are prepared to nip this ten-
dency in the bud the notorious old ex-
perience of having late-running trains will
be there again. Coming to the urgent
need of new railway lines in Kerala which
have been neglected for years together, I
would earnestly request the Minister to
give deserving priority to the new lines
of Alleppey-Ernakulam and Kuttipuram-
Guruvayur. For these lines the former
Minister had already given a promise to
the chambers of commerce and public at
large. Then again about the electrification
of the Ernakulam-Trivandrum line, here
the Ernakulam-Trivandrum line, here
the Kerala Government is prepared to give
electricity at very cheap rate, and I would
request the Minister to give his sincere
consideration. Then, I would request the
Minister just to see the Malabar Express
which is supposed to be very very crowd-
ed to dieselise it so that more carriages
can be attached and it can be speeded up
also. In fact, if we want to go to Madras,
we can reach Madras within 18  hours
covering 440 miles, whereas a train from
Cananoor to Trivandrum which is our
capital city, takes at least 18 hours to
cover only half of that distance which is
very  surprising. Therefore, something
should be done. Now, a train which starts
at nearly 4 o'clock from Calicut, reaches
only in the morning at Trivandrum which
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can be avoided if that particular
train is also dieselised. Before I conclude,
T would request the Minister to stop com-
pletely the old practice of the Congress
to put only their party men in the various
committees of the Railways and Posts and
Telegraphs. I am telling this because it
has become a bad custom of the party in
power to have their own nominees whe-
ther they are fit for those committees or
not. For example, the Calicut Posts and
Telegraphs Department or the Telephone
Advisory Board has only the Congress
people. I would request the new Minister
at least to see that proper people are
taken. c

THE VICE-CHAIRMAN (SHRI V. B.
RAJU) : Do you mean that they should
take from the opposition party ?

SHRI B. V. ABDULLA KOYA : Fiom
opposition and others also. The represen-
tative should be an active member of the
chamber of commerce instead of a party
man will be able to do nothing in such
matters. With these words I conclude.

THE VICE CHAIRMAN (SHRI V. B.
RAJU) : The debate will continue. The
House stands adjourned till 11 a M. tomor-
(OW.

The House then adjourned at
ten minutes past five of the clock
till eleven of the clock on Thurs-
day, the 16th June, 1977,



